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(a) whefher it is a fact that the
Food, Corpozation of Indig is “ﬁbg

to'store the surplus food grams
a.qq,mred, byit ;

(b). what is the total quantity. of

whgat rice and paddy ‘procyted by

Food - Corporation of India
durmg the fmaanal year 1985-86
and 1986-87 till dite ;

(c) whether it is a fact that the
Food Corporation of India is in’
curring huge losses due to . povr
stordgé fadility; and -

(d) what remedial measures are

b?ﬂig taken by Government to re-
du0e thc losses ?

THE MINISTER OF PARLLA
M AFF,

ARY AIRS
Mfglé%’I’P&gs (SHRI H‘%D

T): () No, Sir.

(b) 176,41 lakh tonngs of wheat,
rice apd paddy @in’ terxps of rlqe)
was procured by Food Corporation
of India as also taken over from the
State” Gov;:rmﬁeqtsja}genmes duxmg

1985-86. In 1986-87, 3 quantity of
58.8 lali,}l tonges hay, e beeh procured
by Fou Comotauon of Indja tll

th November, 1986

© No, Sir.

(d) A number of steps are taken
to réduce lossés, including augmenta—
tion of the covered storage capacity,
Proper storage in CAP (cover and

plinth), better preservation and sci-
entific  storage, adoption of strict
quality control measures 100, wei-
ghment at handling stages to the
e}tent possible, reduction in quantum
filling, machine stiching of bags
and effective supervision and surpnse
checks.,

Production of edible oils

6. SHRI V. NARAYAN
sl Sl 2R Fosa%

[R‘AJ YA SABHA 1

to Questions 100_

AND CIVIL SUPPLIES be pleased .
ed to stat,e :

(2) whether it is a fact that thcre
is a fact that there is great” demdnd
for edible 01Is in the counfry -

(b) what is the total amount of
foreign exchanie annually spent in
iniporting edib Js to “moet ~ the
domestic demands “and

(¢) what steps Government have
taken to increase .the producnon of
edible oils in the country 'to meet
the domestlc demands ?

THE MINISTER OFPARLIA—
MENTAR

AFFAI
CIVHL Sll}l,’PL §R1; H. KNE
BHAGAT): (a)

(b) The amount of foreign ex-

%e spent by State Tradmg
COrp ration. of India’ for import
of" edible oils diring the financial
year 1985-86 was US$ 619.64
mJ,lhon

©) Gofernn;uent has taken a
number of measures to increase the -
groductxon of oilseeds and oils:
important measures taken a,re v

1. Implementation 'of the Na-
tional Oilseeds Dévelopment pro-
ject, covering spgcial project on’
groundnut, rapeseed /mustard, soya-
bean and sunflower besides intensive
development work onoth_er oilseeds.

2. State level cooperative oil-
seeds growers federa,tlon have been
formed” in' sQme States ynder t
project for restructuring of’ Edit
Oils and Oilseeds prodéction and
Marketing through Nationgl Dairy
Developréent Board.

3. Better incentive to producers
-through fixation of minimum -
support prloes for oﬂseeds at higher
levels.

4. Intensification ~ of research
efforts for i 1ncreasmg the producn—

v;w qf oﬂspeis



101 Written Answers

5. Increase in are a under non-
traditional oilseed crops like soya-
bean and sunflower and exploitation
of “seeds of tree and forest origin,
rice bran etc.

6. Setting up of necessary proce-
ssing and infrastructural facilities
to keep pace with the production
programme of oilseeds.

7. Fiscal incentives for increased
use of non-conventional oils by
the vanaspati industry, exemption
from excise duty in respect of refined
rice bran, cottonseed and soyabean
oils meant for direct human consum-
ption and also for refined solvent
extracted oils.

Policies of Water use and Land Use

487. SHRI V. NARAYANA-
SAMY: Will the Minister of
WATER RESOURCES be pleased
to state

(a) whether it is a fact that in the
recent National Watér Resources
Council meeting which was atten-
ded by a group-of Ministers it was
decided to have a close ‘integration
of policies of water use and land use
in the country; and

(b) if so, by when the said inte-
grated pohcy of water ahd land use
1s likely to be implemented?

THE MINISTER OF WATER
RESOURCES (SHRI B. SHAN-
KARANAND): (a) and (b) The
draft of the National Water Policy
prepared by the Group of Ministers
set up by the National Water Re-
sourcas Council suggests a close inte-
grafion of water-use and land-use.
The draft is yet to be considered by
the Councﬂ

M}gmtmn of Populatioq to Delhi

488. SHRI V. NARAYANA-
SAMY : Will the Minister of UR-
BAN - DEVELOPMBNT be pleased
to state .- -

(a) whether it is a fact that total

[7 NOV, 19861
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population of Delhi is likely to reach

one crore by the end of 2000 AD
in view of the present trend of mig-
ration of people into Dehi; -

(b) whether Government have

. drawn any long-term plans for ac-

commodating the increasing popu-
lation in Delhi; and

(c) whether Government have
taken any steps to check the migra-
tion of persons from other parts of
the country?

THE MINISTER QF STATE
IN THE MINISTRY OF URBAN
DEVELOPMENT (SHRI DALBIR
SINGH) : (2) The Draft Perspectwe
Development Plan for Delhi-2001
prepared by the Delhi Development
Authority projects the likely popula-

tion of 128 lakhs for the year 2001.

(b) Draft Perspective Develop-
ment Plan envisages various schemes
like  construction ' of additional
housing units and improvement of
various infrastructural facilities to
accommodate the additional popu-
lation projected in the Plan,

(c) The National Capital Re glon
Planning Board was constitute
March, 1985 with the objective to
check the population growth of
Delhi by _developing the neighbour-
1ng areas in order to arrest the mlg—
ration of population to Delhi in
search of better employment op-
portunities and 1mpr0ved quality
of life. An interim development
plan for achieving this objective
has been prepared and approved by
the Board in August, 1986.

Loss of prodaction of steel due to
‘power cuts

489, SHRI V. NARAYANA-
SAMY : Will the Minister of STEEL
AND MINES be pleased to state:

(a) whether it is a fact that the
Steel  Authority of India Limited
have lost production of five lakh
tonnes of steel due to power cuts and



